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IN VIEW OF PRESENT COVID-19 SITUATION, HARYANA GOVERNMENT HAS
DIRECTED THAT FOR NOW, PRIVATE SCHOOLS SHOULD ONLY CHARGE TUITION
FEES ON PER MONTH BASIS FROM STUDENTS.
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In View Of Present COVID-19 Situation, Haryana Government Has
Directed That For Now, Private Schools Should Only Charge Tuition
Fees On Per Month Basis From Students.

  Print

Chandigarh, April 24- In view of present COVID-19
situation, Haryana government has directed that for now,
private schools should only charge tuition fees on per
month basis from students. The other charges including
building and maintenance funds, admission fees,
computer fees and any other funds should not be
charged.   While, if any school is found violating these
directions shall be liable to face action under Rule 158 of
Haryana Education Rules 2003.

Governor's
Message

Chief
Minister's
Message



HOME PROFILE RELEASES MEDIA PERSON'S CORNER RULES AND POLICIES GALLERY MORE INFORMATION

CONTACT US

javascript:;
javascript:;
javascript:;
https://www.prharyana.gov.in/en/in-view-of-present-covid19-situation-haryana-government-has-directed-that-for-now-private-schools-0
https://www.prharyana.gov.in/hi/node/47737
https://www.prharyana.gov.in/pa/node/47737
https://www.facebook.com/HaryanaCMO
https://www.twitter.com/cmohry
http://www.youtube.com/channel/UCVXSptXrl9Vq_YZny-fK4cg
https://www.prharyana.gov.in/en
https://www.prharyana.gov.in/en
https://www.prharyana.gov.in/en/node/330
https://www.prharyana.gov.in/en/node/20890
https://www.prharyana.gov.in/en
https://www.prharyana.gov.in/en/in-view-of-present-covid19-situation-haryana-government-has-directed-that-for-now-private-schools-0
https://www.prharyana.gov.in/en/news-press-releases
https://www.prharyana.gov.in/en/in-view-of-present-covid19-situation-haryana-government-has-directed-that-for-now-private-schools-0
https://www.prharyana.gov.in/en/in-view-of-present-covid19-situation-haryana-government-has-directed-that-for-now-private-schools-0
https://www.prharyana.gov.in/en/in-view-of-present-covid19-situation-haryana-government-has-directed-that-for-now-private-schools-0
https://www.prharyana.gov.in/en/in-view-of-present-covid19-situation-haryana-government-has-directed-that-for-now-private-schools-0
https://www.prharyana.gov.in/en/contact-us


4/25/2020 In view of present COVID-19 situation, Haryana government has directed that for now, private schools should only charge tuition fee…

https://www.prharyana.gov.in/en/in-view-of-present-covid19-situation-haryana-government-has-directed-that-for-now-private-schools-0 2/4

QUICK LINKS

OTHER LINKS

OTHERS

Sharing more information in this regard, a spokesman of
Haryana School Education Department said that amid
COVID-19 crisis, all the District Education O�cers and
District Elementary Education O�cers in the State have
been directed to strictly adhere to the directions issued by
the School Education Department.
The Spokesman said that as per the directions, private
schools have been directed not to increase the monthly
tuition fee, further not to charge the transportation fee
from the students, during the lockdown period. He said
that no changes should be made in school uniforms, text-
books, work-books, practice books, practical �les. Apart
from this, no private school would add any hidden
charges to the monthly fees.
The spokesperson further informed, due to non-payment
of fees, private school would neither strike off a student's
name from the school nor it can deny them to receive
online education. He informed that due to the lockdown,
the income and livelihood sources of common man were
affected adversely and therefore keeping this in view, this
decision had been taken.
He said that the District Education O�cers have been
asked to strictly adhere to these directions.  He said that if
a private school is found violating these directions, action
should be taken against the same under Rule 158 of
Haryana Education Rules 2003 and further the Directorate
should also be made aware in this regard.
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